
THE HIGH COURT OF MANIPUR
AT IMPHAL

Dated: thele February, 201g

Subject: - Award of Contract

HCMIE-4312016Estt./Pt.-tlVot.-ty tA In respect of the e_Tender No. HCM/E_43I201'6-Estt/Pt-l/Vol-lVA dated 6th 
-No 

er, 2oL), circulated viae irris Registry forprocurement of

L UPS FOR LAN SWTTCHES (600 VA).
il. UPS FOR COMPUTERS (600 VA).
ilt. UPS FOR VC SYSTEM (1 KVA).

for the sub-ordinate courts & DLSAs in Manipur state Judiciary under phase-ll of ecourts
project, it is hereby notified that Eastern Technology Group, Guwahati has been awarded the
contract for Supply, Install, configure and commissioning for the following two items:

t. UPS FOR COMPUTERS (600 VA).
il. uPs FoR VC SYSTEM (1 KVA).
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Central Project Coordinator
E-Court Project: High Court


